NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE BENCH
KALAS MAHAL, CHENNAI - 600005

NGT/SZ/54/PET/2019/ DATE: 06-10-2025

NOTICE

Pursuant to the office order No. NGT (PB)/Judicial -11/196/70 dated: 03.02.2016
relating to the reply to public complaint, the letter petitions addressed to the National
Green Tribunal, Southern Zone, Chennai received from 29.08.2025 to 30.09.2025 that are
found to be not in conformity with National Green Tribunal (Practice & Procedure) Rules,
2011 framed under National Green Tribunal Act, 2010 are herewith posted on the website
for public information.

Further, NGT shall not entertain any public complaint which is not in conformity
with National Green Tribunal (Practice & Procedure) Rules, 2011 and no judicial
proceedings shall be initiated. No correspondence will also be entertained in this regard.

The NGT office orders, Act and Rules are available on the NGT website:
www.greentribunal.gov.in

Letter Petition Received for the month of September, 2025

Sl SR. No & Date Date of Letter Name & Address of the Complainant
No. Petition

1. | 2478 & 29.08.2025 25.08.2025 | P.]Jeyavel,
S/o K. Periannan, 6/668, Anna Nagar,
Paramathi Road, Namakkal District

2. | 2492 & 02.09.2025 30.08.2025 | Alliance of Resident Welfare Associations,
2nd Floor ,888, Syndicate Bank Colony,
Anna Nagar West Extension,
Chennai-600101

3. | 2570&09.09.2025 Nil Jesu Amirtharaj,
No. 1/348, Kesavan street, Assisi Nagar
Madhavaram, Chennai-600051

4, 2572 & 09.09.2025 Nil Arumugam,
No. 110/8, Padavettu Amman Kovil ST,
Nellikuppam Salai, Melkalvai- 603108

5. 2631 & 16.09.2025 Nil Public Citizen,
Ingur and Perunthurai, Erode District

6. | 2635&16.09.2025 16.09.2025 | Anandfb57@gmail.com

7. | 2717 & 23.09.2025 19.09.2025 | Chairman,

Syed Ammal Trust Greencrops,
127, Swami Vivekananthari Salai,
Ramanathapuram District- 623501




8. | 2758 & 26.09.2025

24.09.2025

C. Rajendran,
S/o Chinnaswamy, House No. 19/9C,
Krishnagiri District-635001

Shoidendes
Assistant (Judicial)
NGT,SZ

J




